3 Written Answers

SHRI LAL K. ADVANI : Government is
aware that there is a lock-out in the Lokasatta,
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MR. DEPUTY CHAIRMAN : Question
Hour is over ... (Interruption)
MR. DEPUTY CHAIRMAN Order,

please. Papers to be laid on the Table.

SHRI SANTOSH KUMAR SAHU : Sir, |
have a submission. If the hon. Industry
Minister says something which is in contra-
diction to the reply of the Commerce Minister,
which will be accepted in the House as correct
? The hon. Industry Minister has said
categorically today that the price of cement
has not risen. But the Commerce Minister said
day before yesterday . . .

MR. DEPUTY CHAIRMAN : This is no
point of order.

SHRI SANTOSH KUMAR SAHU : | want
to submit, Sir, which one is to be accepted. Let
there be a ruling on this. The Commerce
Minister said the other day that there was a
rise of .5 per cent per quintal. That paper was
laid on the Table of the House. Which is to be
accepted— the version of the Industry
Ministry or that of the Commerce Ministry—
as correct? We want a positive ruling on this.
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to Questions A

WRITTEN ANSWERS TO QUESTIONS

MANUFACTURE OF COMPUTERS BY MULTI-
NATIONAL COMPANIES

*92. SHRI JAGJIT SINGH ANAND : SHRI
INDRADEEP SINHA : DR. Z. A.
AHMAD :

Will the PRIME MINISTER be pleased to
state :

(@) whether it is a fact that some multi
national companies have recently sought
permission to start manufacture of com
puters in the country; and

(b) if so, what are the details in this
regard ?

THE PRIME MINISTER (SHRI MORARIJI
R. DESAI): (a) and (b) International
Computers Limited (U.K.), have a wholly
owned subsidiary called ICL (India), as also a
company called International Computers
Indian Manufacture (ICIM) Ltd., in which
ICL (U.K.) hold 60% of the equity. ICL have
agreed, in response to the requirements of
Foreign Exchange Regulation Act, to wind up
the operations of ICL (India) and to dilute the
foreign equity in ICIM Ltd. to 40%. They
have proposed manufacture of the new range
of ICL 2904 computers by ICIM Ltd. with a
foreign equity of 40%. Their application for a
manufacturing licence is under consideration
of the Project Approval Board.

NEW INDUSTRIAL PoLICY

*97. SHRI DEORAO PATIL :
SHRI JAGJIT SINGH ANAND :
SHRI BHUPESH GUPTA : DR. Z. A.
AHMAD :

Will the Minister of INDUSTRY be plea-
sed to state :

(@) whether Government are evolving a
new industrial policy; and

(b) if so, what are the salient features and
objectives thereof ?

THE MINISTER OF INDUSTRY (SHRI
BRIJ TAL VERMA): (a) and (b) The basic
features of the industrial policy



